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From Shri Saptarshi Garg,

Joint Registrar (Vigilance),
Gauhati Hlgh Court,
Guwahati.

To, Shri Dhrupad Kashyap Das,
District & Sessions Judge,
Cachar, Silchar.

Dated Guwahati the September, 2023.

Sub:- Casual leave.

Ref:- Your letter No. JCD.I/18/23l5r36, dtd 31.08.2023.

Sir,

With reference to the above, I am directed to inform you that you have been
granted permission to avail casual leave on 31.08,2023. Further, the Addl. District &
sessions Judge (PocSo), cachar, silchar will remain in charge of your court and office in your
absence.

Yours faithfully,

.ll
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JT. REGTSTRAR (VIGILANCE)

dated/ 0a- o?-27
Copy forwarded for information to:

.y'.*uProject Manager, Gauhati High Court.
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